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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II ]
(General information relating to legislative & other matters)
Tuesday 31 December, 2013/ 08 Paush 1935 (Saka)

No. 02

COMMENCEMENT OF THE FIRST SESSION OF THE FIFTH LEGISLATIVE
ASSEMBLY OF NATION CAPITAL TERRITORY OF DELHI:

Hon'ble Members are informed that the first session of the Fifth Legislative
Assembly of the National Capital Territory of Delhi will commence on Wednesday, the i
January, 2014 at 2.00 P.M. in the Assembly Hall, Old Secretariat, Delhi.

ALLOTMENT OF THE DAYS FOR THE TRANSACTION OF BUSINESS DURING
FIRST SESSION: Sittings of the Legislative Assembly have been provisionally fixed
for:

1" January, 2014  Oath/Affirmation of the newly elected members.
2" January, 2014  Motion of Confidence

3" January, 2014  Election of Speaker

6" January, 2014 ~ Lieutenant Governor’s Address

7" January, 2014  Motion of Thanks on the LG Address.

_ TIME OF SITTING:

Unless the Speaker otherwise directs, the Legislative Assembly will, on-days when
there are sittings, sit from 2.00 PM and continue until the business fixed for the day is
concluded. The quorum bell will be rung at 1.55 P.M. to enable Members to take their seats.
However on the day of Lt. Governor’s Address i.e., 6" January 2014, sitting of the House
will be held at 11.00 A.M. :

CERTIFICATE OF ELECTION:

Hon’ble Members would recall that the Assembly Secretariat had requested all the
elected Members to deposit their Election Certificates, fill up the Bio-data proforma, and to
complete certain other formalities. Those Members who have not so far deposited copies of
Flection Certificates or have not intimated whether they would be taking oath or affirmation
and in which language, may kindly do so at the earliest so that the necessary arrangements in
this regard are made.

Hon’ble Members are requested to submit this information on 01.01.2014 before 1.00 P.M..



- SEATING ARRANGEMENT DURING FIRST SESSION:

Each Hon’ble Membér of the House has been provisionally allotted a seat under Rule
5 of the Rules of Procedure and Conduct of Business in the Assembly. A copy of the
statement in chart form showing the seat number provisionally allotted to the Members is

attached.

OATH OR AFFIRMATION: _
Hon’ble Members will make and subscribe the oath or affirmation as required under

Section 12 of the Government of National Capital Territory of Delhi Act, 1991 read with
Rule 4 of the Rules of Procedure and Conduet of Business in the Legislative Assembly of the
National Capital Territory of Delhi on 1 January, 2014 at 2.00 P.M. onwards in the
Assembly Hall, Old Secretariat, Delhi.

A Member "who is unable to make and subscribe the oath or affirmation on
January. 2014 may do so on any subsequent sitting of the Assembly after giving advance
information to the Secretary by 11.00 A.M. on that day. ,

“On the name of the Hon’ble Member being called by the Secretary, the
* Member will proceed from the place he is occupying to the right side of the Secretary’s
table, where a copy of the form of oath or affirmation as the case may be, will be
handed over to him.

The Member will face the Chair while making the oath or affirmation and will
then go up to and shake hands with or wish the Chair, who will then give the Hon’ble
Member permission to take his seat in the House.

The Member will pass behind the Chair to the other side of the Table where he
will sign the Roll of Members. After signing the Roll of Members, he will take his seat
in the House”.

Kindly note that without taking oath,"Hon’ble Members cannot take seat in the House
and participate in the proceedings of the House. So it is desirable to take oath on 1* January
2014 itself.

ELECTION OF SPEAKER:
A separate Bulletin Part — II will be issued for giving detailed information and

procedure for the election of Speaker. Notices of motions for the election of the Speaker can
. be given in the Notice Branch of the Assembly Secretariat at any time before noon on the day
preceding the date so fixed for the election of Speaker.

L3

LIEUTENANT GOVERNOR’S ADDRESS:
The Hon'ble Lieutenant Governor will address the Legislative Assembly on 6"
January, 2014 at 11.00 A.M. in the Assembly Hall, Old Secretariat, Delhi.

MEMBERS PARTICIPATION IN THE DEBATE:

']

]S[

Hon’ble Members who desire to Rarticipate'in the debate/discussion during the
session are requested to forward their requests to the Assembly Secretary through their
concerned Chief Whip/Whips.

NOTE: - CELLULAR PHONE, PAGERS, I-PADS, TABLELTS, LAPTOPS OR
OTHER ELECTRONIC GADGETS ETC. MAY KINDLY BE KEPT

OUTSIDE THE HOUSE.
P.N.MISHRA
SECRETARY



SL.NO. NA SEAT NO.
1 Sh. Arvind Kejriwal, Hon'ble Chief Minister 182
2 Sh. Manish Sisodia, Honble Minister of Education 7
3 Sh_Somnath Bharti, Honbie Minister of Law & Tourism 14
4 Sh. Satyendra Kumar Jain, Honble Minister of Health _ 19
5 Sh. Girish Soni, Honble Minister of Welfare of SC/ST and Development 20
6 Sh. Saurabh Bhardwaj, Honble Minister of Transport 8

7 Ms. Rakhi Birla, Honble Minister of Social Welfare 13

8 Sh. Vinod Kumar Binni 3
9 Sh. Manindar Singh Dhir 4
10 Sh. Som Dutt 6
11 Sh. Rajesh Garg 9
12 Sh. Sanjeev Jha 10
13 Sh. Jarnail Singh 11
14 Sh. Jagdeep Singh 12
15 Ms. Bandana Kumari 15
16 Sh. Manogj Kumar 16
17 Sh. Prakash 17
18 [Sh. Surendar Singh 18
19 |Sh. Dinesh Mohaniya 21
20 Sh. Raju ‘ 22
21 Sh. Akhilesh Pati Tripathi 23
22 |Sh. Dharmendra Singh 24
23 Sh. Madan Lal 25
24 Sh. Harish Khanna 26
25 Sh. Mahendra Yadav 27
26 Ms Veena Anand 28
27 Sh. Vishesh Ravi 29
28 Sh. Ashok Kumar 30
29 Sh. Arvinder Singh Lovely 39
30  |Sh. Haroon Yusuf 40
31 Ch. Mateen Ahmed 41
32 Sh. Jai Kishan 42
33 Sh. Parlad Singh Sawhney 43
34 |sh. Devender Yadav a4
35 Sh. Hasan Ahmed 45
36 |Sh. Asif Mohmmad Khan 46
37 |Sh. Shoaib Igbal 53
38 |3h. Rambir Shokeen 55
39 Sh. Subhash Sachdeva 67
40 Sh. Naresh Gaur 68
41 Sh. Sat Prakash Rana 69
42 |Sh. Pawan Sharma 70
43 Sh. Parvesh Sahib Singh 71
44 Sh. Anil Kumar Sharma 72
45 Dr. Mahinder Nagpal 73
46 Sh. Manjinder Singh Sirsa 74
47 Sh. Ramesh Bidhuri 81
48 Sh. Nand Kishore Garg 82




83

49 Sh. Jitender Singh Shunty

50 Sh. Neel Daman Khatri 84

51 |Sh. R.P. Singh 85

52 Sh. Gugan Singh 86

53 |Sh. Ramvir Singh Bidhuri 87

54 Sh. Mohan Singh Bisht 88

55 Sh. Ram Kishan Singhal 89

56 Sh. Anil Jha 90

57 Sh. Jitender Kumar 91

58 Sh. Om Prakash Sharma 92
59 Sh. Dharm Dev Solanki 93
60 Sh. Sahab Singh Chauhan 94
61 Sh. Brahm Singh Tanwar 95
62 Sh. Pardyuman Rajput 96
63 Sh. Ajit Singh Kharkhari 97
64 |Sh. Harmeet Singh 98
65 Dr. Jagdish Mukhi 99
66 Dr. Harsh Vardhan 100
67 Sh. Manoj Shokeen 101
68 Sh. Kulwant Rana 102
69  |Sh. Ranjeet Singh 103
70 Sh. Rajesh Gehlot 104
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